
$~50 

* IN THE HIGH COURT OF DELHI AT NEW DELHI

# CNR No. DLHC010108152026

+  W.P.(C) 3648/2026 & CM APPL. 17790/2026 

HOTEL BABYLON INN PVT LTD  .....Petitioner 

Through: None. 
versus 

UNION OF INDIA  & ORS.                 .....Respondents 
Through: Mr. Raj Kumar Yadav & Ms.   

Preeti Gothwal, Advs. 
Mr. Anurag Ojha, SSC with  
Mr. Dipak Raj, Mr. Aryaman  
Singh Chouhan & Mr. Aditya  
Chaudhary, Advs. 

CORAM:
HON'BLE MR. JUSTICE ANIL KSHETARPAL
HON'BLE MS. JUSTICE SHAIL JAIN

O R D E R
%  04.08.2026

1. It is already 4:30 P.M. No time left. 

2. List on 04.11.2026. 

ANIL KSHETARPAL, J.

SHAIL JAIN, J.
AUGUST 4, 2026/PT
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